NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH

CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHEINNNATI

NATIONAL COMPANY LAW TRIBUNAL, CHENNAI HELD AT 10.30 AM

ON 0L -© 9. 2014

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIA L
SHRI S. VIJAYARAGHAVAN, MEMBER-TECHNICAL
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PCS representing the RP present. Learned counsel representing the Resolution

Applicant present. PCS representing the Operational Creditor present. Both

counsels made submissions. Matter is adjourned for making further submissions.

Put up along with other connected matter MA/362/IB/2018 on 18.09.2018.

U
(S VIJAYARAGHAVAN)
Member (Technical)

Sr

L ‘,_’
(K ANANTHA PADMAN A{BHA SWAMY)
Member (Judicial)



